
NATIONAL CAPITAL TERRITORY OF DELHI 
REVISED LIST OF BUSINESS 

Thursday, 19 January 2023 / 29 Paush 1944 (Shaka) 
11.00 A.M. 

 

1. Special Mention (Rule-280) : 
The following Members to raise matters under Rule-280 with the permission of the Chair : 

1. Shri Ramvir Singh Bidhuri 
2. Shri Rajendra Pal Gautam 
3. Shri Pawan Sharma 
4. Shri Kuldeep Kumar 
5. Shri Jitender Mahajan 

6.  Shri Om Prakash Sharma 

7. Shri Madan Lal 

8. Shri Anil Kumar Bajpai 

9. Shri Kartar Singh Tanwar 

10. Shri Praveen Kumar 

 
  

2. Papers to be laid on the Table: 
 

Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay copies of the “Separate Audit 
Report of the Comptroller and Auditor General of India on the Accounts of the Delhi Jal Board 
for the year ended 31st march, 2014” on the Table of the House (Hindi & English Version).  

 

3. Presentation of Reports : 
Shri Akhilesh Pati Tripathi 

     Shri Saurabh Bharadwaj  
to present the Second and Third Interim Report of Committee on Petitions. 
 

4. Presentation and Voting on Supplementary Demands (2022-2023):  
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to present the first batch of Supplementary 
Demands for Grants for the Financial Year 2022-2023. 
 

5. Introduction, Consideration and Passing of Bill: 
Shri Manish Sisodia, Hon’ble Deputy Chief Minister to introduce ‘The Delhi Appropriation 
(No. 1) Bill, 2023’ (Bill No. 02 of 2023). 
Also to move that the Bill be considered and passed. 
 

6. Adoption of Reports : 
Shri Akhilesh Pati Tripathi 

     Shri Saurabh Bharadwaj  
     to move that ‘This House agrees with the First Interim Report of Committee on Petitions 

presented to the House on 18 January 2023”. 
Also to move that ‘This House agrees with the Second Interim Report of Committee on Petitions 
presented to the House on 19 January 2023”. 
Also to move that ‘This House agrees with the Third Interim Report of Committee on Petitions 
presented to the House on 19 January 2023”. 
 

7. Calling Attention (Rule-54): 
Shri Rajendra Pal Gautam, Hon’ble Member to call the attention of the Hon’ble Deputy Chief 
Minister on "deteriorating law & order situation in Delhi due to drug trafficking & increasing 
drug addiction in youth". 

 

8. Short Duration Discussion (Rule-55): 
Smt. Atishi 
Shri Madan Lal 
Shri Jarnail Singh  
To initiate discussion on “Steps to improve law and order situation and women security in light of 
the recent gruesome death of a girl in Kanjhawala”. 
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